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CP No.76/2002

Advocate Sh. Udai Chandani for the respondent. He informs that the interim

status-quo order as granted by the Hon’ble High Court is continue as the Company

Appeal No.1/2015 is still pending.

Hence, the matter is adjourned to 30" January, 2018.
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Dated:05.12.2017 H.P. Chaturvedi, Member (Judicialj~___

Typed by:
M. Zaid
(Stenographer)



